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DELHI VIDHAN SABHA
Bulletin Part-I
(Brief Record of Proceedings)

Wednesday March 31, 1999/Chaitra 10, 1921 (Saka)

NO.11

Felicitation to Chief Minister

With the vpermisssion of the Chair, Shri Mukesh Sharma
moved the followine Resolution:

"That this House felicitates Chief Minister Smt.
Shiela DNikshit on her 62nd birthday and wishes
her a long life:.

The Resolution was adonted unanimously.

Budget 1999-2000

Further discussion on the Statement of Estimated
Receipts and Exvmenditure of the National  Capital
Territory of Delhi for the year 1999-2000 resumed.

Following Members took part in the debate:

1. Smt Kiran Choudhry
2. Smt Anjali Rai

3. Dr. Harshvardhan

4, Smt. Kiran Walia

5. Dr. S.C. Vats =
6. Shri Mohan Singh Bisht

Starred Questions

Starred Queston Nos.102 to 106 and Suplementaries
thereto were orally asked and answered.

Replies to Starred Question Nos. 101 and 107 to 120
were laid on the Table of the House..

Instarred Questions

Replies to Unstarred Question Nos. 209 to 225 were
laid on the Table of the House.

Special Mention

Hon'ble Speaker informed the House that Motions and
Special Mentions receive under Rule 287 from the
following members would be treated as read and form
part of the proceedings and the texts thereof would
be sent to the concerned Department for necessary
action: '
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Shri Jile Singh Chauhan
Shri Mukesh Sharma

Shri Brahm Pal

Shri Roovo Chand

Shri Matin Ahmed

Shri Veer Singh

Shri Subhash Chopra

Shri Bhishm Sharma

Shri Mohan Singh Bisht
Shri Sahab Singh Chauhan
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Reply of Debate on Budget 1999-2000

Shri ™ohinder Singh Saathi, Minister of Finance replied
to the debate on discussion on the Statement of Estimated
Receints and Rxpenditure of the National Capital Territory
of Delhi for the year 1999-2000.

Demands for Grants

The Demands for Gramnts under the Head Revenue and
Capital in each of the 13 Demands were put to .vote
separately and passed by the House. A total Demand of

Rs.31521146000 under the Revenue Head and Rs.29159425000
under the Capital Head totalling to Rs.60680571000 .were
voted and Recoveries of Rs.418000000 under the Revennue
Head and 7771700000 under the Capital Head totalling to
Rs. 8189700000 were passed.

Approoriation Bill (No.2) 1999

Shri Mahinder Singh Saathi, Minister of Finance,
introduced "The Avpropriation (No.2) Bill, 1999 (Bill No.3
of 1999).

The Motionfor consideration of the Appropriation (No.2)
Bill, 1999 having been adooted by the House, the clause-
by-clause consideration of the Bill was taken up.

Clause 2,3 and Schedule were put to vote and adopted.

Clause 1, Preamble and Title were also put to vote and
adonted.

Shri Mahinder Singh Saathi moved that the Bill be passed.

The Bill was put to vote and adopted unanimously.
(The House was adjourned till 1400 hours on  Thursday,
April 1, 1999).
S.K. SHARMA
SECRETARY

DELHI
MARCH 31, 1999
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